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Ministry of Education—the Montessori 

flbhooL

Shri Bbhwanath Boy: Is there any 
difference between the  Montessori 
curriculum and the..........

Mr. Speaker: I have already called 
Shri Ram Saran, the hon. Member who 
lias tabled the question.

Shri  Sana: Is the Government 
aware that this diploma has  been 
recognised by the Government  of 
Delhi?

Dr. K. L. BhrimaH: It is true that 

It is recognised by Delhi.

Shri BUhwanath Boy: Is there any 
difference between the curriculum of 
the Montessori schools and other or
dinary schools?

Dr. K. L. SMnuUl: There is a great 
•deal of difference.

Mr. Speaker: The hon. Member will 
kindly go and see what a Montessori 
•chool la
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Scheduled Caste Hostels

*1869. Shri Shlvananjappa: Will the 
Minister of Home Affairs be pleased 
to state:

(a) whether the Union Government 
have asked the State Governments to 
reserve 10 per cent seats for Sche
duled Castes in non-Scheduled Caste 
hostels and an equal number for non- 
Scheduled Castes in Scheduled Caste 
hostels; and

(b) if so, how many States have 
accepted this recommendation?

The  Deputy  Minister  of  Hotne 
Affairs (Shrimati Alva): (a) No, Sir.

The Government of India forward
ed to the State Governments for ap
propriate action the following  two 
recommendations made by the  State 
Ministers’ Conference on the Welfare 
of Backward Classes held  in *New 
Delhi in February 1958, regarding re
servation of seats in hostels:

(i) In all general hostels control
led or assisted by the Gov
ernment, at least 10 per cent, 
seats should be reserved for 
Harijans; and

(h) There should be no separate 
institutions, hostels or  colo
nies exclusively for Harijans. 
In these, at least 10 per cent. 
non-Harijaiu should be taken 
as far as possible,  to  give 
them  a  mixed  character. 
Non-Harijans upto this num
ber could be given the same 
facilities as are admissible to 
Scheduled  Castes  to  en
courage them to  join  such 
colonies or institutions.

(b) (i) The Governments of Assam, 
Kerala,  Madras,  Rajasthan 
and Uttar Pradesh have  ac
cepted the  recommendation 
regarding reservation of  10 
per cent seats for  Harijans 
in all general hostels  con. 
trolled or assisted  by  the 
Government.
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(h) The Governments  of  Assam, 
Kerala,  Madhya  Pradesh, 
Madras, Rajasthan and West 
Bengal have accepted the re
commendation regarding re
servation at 10 per cent seats 
for non-Harijans in Harijan 

hostels.

Shri Shivananjappa: May I know

whether any State Government has 
acted upon this recommendation’

Shrlmatl Alva: Yes, Sir

8bri Shivananjappa: Not only ac
cepted but acted upon7

Shrlmatl Alva: Yes, Sir  I think 
they are acting on this  recommen
dation

Shri Shivananjappa. May  I know 
whether there is any proposal under 
the consideration of Government to 
do away with this system of commu
nal hostels7

Shrimatt Alva: That proposal has 
been coming up  Because these sug
gestions come to us we have to exa
mine them before we undertake it on 
a countrywide scale

Shri Pahadla: May  I  know  the 
number of students who have been 
admitted up to this time—the Sche
dule Castes in  the  non-Scheduled 
Castes  hostels  and  non-Scheduled 
castes m Hanjans hostels7

Shrlmatl Alva: This is done State- 
wise, we have not got the figures

Senior Service Committee Report

+

(Shri H. N. Mukerjee:

•ima J Shri Tangamanl;
} Shri S M. Banerjee:
I Shri Rameahwar Tan tin:

Will the Minister of  Finance  be 
pleased to state*

(a)  whether the  report  of  the 
Senior Services Committee for fixing 
the seniority list of officers of Life 
Insurance Corporation has been con
sidered

(b) if so, whether  verdicts  have 
been enforced; and

(c) whether the said report  to
gether with  Government’s  decision 
thereon will be laid on the Tablet

The Deputy Minister  of  Finance 
(Shrlmatl Tarkeshwari  Sinha):  (a)
and (b)  The report of the Senior 
Services Committee was carefully con
sidered by Government and remitted to 
the L.I.C for implementation, the ex. 
penence gained since the Corpora
tion was set up was also taken into 
account  in  this  connection  The 
work of implementation is still  in 
progress, though a large portion of it 
has been completed

(c)  No. Sir  The leport is being 
treated as a confidential document.

Shri H. N. Mukerjee; May I know 
if the attention of the Minister has 
been drawn to the fact that the Lall 
Committee interviewed  only  about 
one-third of the applicants and that 
in the process of the  ranking  of 
officers there have been very drastic 
promoting and demoting almost in a 
topsy-turvy manner and allegations of 
discrimination have been made?

Shrlmatl Tarkeshwari  Sinha:  The 
Lall Committee had before it  only 
data available up to only December 
31,,1955  We have realised ourselves 
that the cases after that were not 
considered by the  Lall  Committee; 
and, therefore. Government did  not 
implement from A to Z the recom
mendations of the Lall  Committee 
and they asked the Corporation  to 
make adjustments as far as possible 
so far as these officers are concerned.

Shri H N. Mukerjee: In view of the 
feeling  of injustice  under  which 
many of the officers are smarting at 
this moment, will Government con
sider the desirability of having an in
dependent body of persons  and not 
the people already entrenched in the 
LIC to draw up a seniority list and 
to circulate it to the members of the-




